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MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
Mew Dathi; the 2nd December, 1994

G.S.R.832E)—In exercise of the powars conferred by
seution 24 of the Passport Act, 1967 (1501 1967), the Central
Governruent bereby makes the following rules further 1o
amend the Passport Rules, 1980, namely —

I (1) These rules may be called (die Passport (Amendment)
Rules, 1994,

{2) They shall come into force on the date of their publi-
cation In the Official Gazetse,'

2. In Schedule I to the Passport Rules, 1980 (1) for sevial
No. 3 and enwries relating thereto, the following serial number
and eotcles shall be substituied, namely ;-
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S.No.  Passport Authorities Juvisdiction

() (2 { 1)

“¥ {a) Regional Passport l‘hc, Umcm Temtory of Daihi
QOfficer, Dethi the diiwicts of  Meerut,
(Regional Passport  Ghaziabadin the Stateof Uttar
Offige, Delhi). Pradesh, and the districts of

Faridabad, Gurgaon, Sonepat
and Rohtak in the State of
Haryana.

(b) Assistant Passport  The Union Territory of Delhi,
Officer (Regional ~ the diswicts  of  Meerut,
Passport Office, Ghaziabad in theStateof Utiar
Delbi), Pradesh, and the districts of

Faridabad, Gurgaon, Sonepat
and Robtak in the Stafe of
Haryana.

{3) Public Relations The Union Temitory of Delhi,
Officer (Regional the  districts of Merrut,
Passport Offize, Ghaziabad in the State of Utiar
Dethi). Pradesh, and the districts of

Faridabad, Gurgaon, Sonepat
and Robfak in the Suate of

Haryana. :; ),f,l ¢ ( Bulandshahar,
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(2) for serial No.4 and cntries relating themo, th
serial number and entrics shall be substituted, na

“4. (a) Rcmonal?aseport The districts of E
Officer, Chandigarh  Faridkot, ‘Patehgarh
(Regional Passport - Ferozpur, Ludhi
Office, Chmdlgarh), Patiala, Ropar and ar

districts in the _Staté of
excluding the dis

(b) Public Relations The districts of
Officer (Regicnal Faridkot, Fatehg
Passport Office, Ferozpur, Ludhian
Chandigarh) Patiala, Ropar an

in the State of Punj

districtsin theState of
excluding the districts

Rch‘akr ull ‘hﬂs w
Himachal Pradesh,
Union Territory of Chan

{c) Superintendent The districts  of Bl
(Regional Passport  Farid kot, Fatehzarp
Office, Chandigarh). Ferozpur, Ludhiana,

Patiala, Ropar and !
the Stateof Puujab

and Rohitak; all the
of Himachal Pradesh,
Union T
Chandigarh,”;

(3) for serfal No, 8(ii) and entries relating 'm
following serial number and entrics shall be subs it
namely -

“'8(ii) (a) Passport Officer,

Bareilly (Passport  Sahjahanpur, Mainpu;
Office, Bareilly). Mathura,  Aligarh,

Ramput, Moradabag
Bijnor, - My
Saharanpur, Garl
Pithoragarh, Chamoli,

(b) Public Relations ~ The districts of Pilit
Officer (Passport Sahjahanpur, Maln
Office, Bareilly). Mathura, Aligarh,




‘Baréilly, Rampor, Morsdabad,
Nainital, Bijpor, Mazaffar-
-pagar, Saheranpur, Qarbwal,
Atmorn, Pithoragarh, Chamoli,
“Tehrt-Garbwal, Dehradun and
. Untarakashi jn the State of
Ustar Pradesh.”

sraetial No. 16 and entries refating theret,  the
serial x:vmber angd ontrics shall be  substituted,

P‘sstport()mcer The State of Jammn and

Kashmir:

Womze

Jammw).
) Assistant Paskpor1 The State of Jumeny  and
‘Officer (Passport  Kashmir .
 offics, Jammu), )
(¢) Putlic Relations The Statc of Jammo and
. Officer (Passport Keshmir.
' office, FJammu).
&) Superintendent  The Siate of Jammu and
(hssport Office, Kashmir.
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